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OQFFICE OF THE CHIEF METROPOLITAN MAGISTRATE : EAST DISTRICT

O
KARKARDOOMA COURTS : DELHI = 07 o ”
ORDER \} s
i partial  modification of Duty Roster bearing No. 639/CMM/EAST/KKD/Delhi dated 21-10-20

3, Jg view of
© e hulication no. [.6/18/2020-Jud)./Suptlaw/1767-1773 dated 6* Ociober 2023, and in view of joint request receive“dv.-fron?ﬁh.

e YT :
S Praap Singh Ld. MM (East) and Ms. Chhaya Tyagi Ld. M.M. (East) Karkardooma Courts regarding change of dutyds =

Pty MM, the duty roster for the month of October 2023 is partially modified, as under:-

' 1

Sl No. - Name of the Duty MM Duty to be

1
performed on In place of

{ , Sh. Bhanu Pratap Singh, Ld. MM 08.10.2023 Ms. Kadambri Awasthi Ld.CMM East.
'R0 B 13, Saket Court Residential Complex, e
New Delhi
Ms. (.’hhaya"l‘yagi, Ld. MM 8.10.2023 Ms. Kadambri Awasthi Ld.CMM East.
R0 Flat No. 405, Residential Court Complex, 28.10.2
Narkardooma Cowts, Delhi. N
Ms. Chhaya Tyagi, Ld. MM Sh. Bhanu Pratap Singh, Ld. MM !
R0 Tlat No. 405, Residential Court Complex, 09.10.2023 R/o B-13, Saket Court Residential Complex, [ H
Karkardaoma Courts, Delhi. New Delhi g
Sh. Bhanu Pratap Singh, 1.d. MM Ms. Chhaya Tyagi, Ld. MM ‘ -
R0 B 13, Saket Court Residential Complex, ; 17.10.2023 R/o Flat No. 405, Residential Court Complex, ’
New Debhi ; Karkardooma Courts, Delhj. |
|
"R S S S 1 ]

iXest ol the conditions in circular No. 639/CMM/EAST/KKD/Delhi dated 21.09.2023, shall remain unchanged.,

p-

(SA
Additional Chief

LY

km potitan Magistrate (East)
: Karkardg@a Courts, Delhi
vi. 628 CcvmaSTIKKDDE Dated: 07.10.2023

Copy lor information to:-
e b d. Regisrar General, High Court of Delhi at New Delhi.
the Principal District & Sessions Judge (HQ,) and West, THC, Delhi.
Lo Vhe Principal District & Session Judge East, North-East, and Shahdara, Karkardooma Courts, Delhi.
‘e Principal District & Session Judge. New Delhi, Patiala House, New Delhi.
v Fhe Principal District & Session Judge North, and North- West, Rohini, New Delhi.
6. The Piincipal District & Session Judge, South-West, Dwarka, New Delhi.
- Ihe Principal District & Session Judge South, and South-East, Saket, New Delhi.
G The Principal District & Session Judge-cum-Special Judge, PC Act (CBI), Rouse Avenue, New Delhi,
i the CMM. Central and West (Tis Hazari), New Delhi (PHC), North & North-West (Rohini),’ South
(Saiet). North-East and Shahdara, Karkardooma Courts, Delhi. e
L The Ld. Secretary, DLSA East, Karkardooma Courts, Delhi.
i1 A the L. Metropolitan Magistrates, East District, Karkardooma Courts, Delhi.

e lachage Disirict Courts Web Site Committee, Tis Hazari Courts, Delhi.

i
-

7o The Iacharge Computer Branch, Karkardooma Courts, Delhi. (uploading on L‘/é’

] Saperitendent Admn. and Care Taking Branch, Karkardooma Courts, Delhi. f/ é’é

1o dnchiage Poo) Ca, Karkardooma Courts, Delhj. ;')'

Ve Lichaise Cash Branch, Karkardooma Courts, Delhi. v a q
H Daector of prosecunon, Delhi th. Prosecution Branch, KKD Courts, Del_hi.

Lo Uheed Pablic Prosecitor, Karkardooma Courts, East, Delhi. .

L Tie Commssioner of Police, Delhi and DCP, East, Delni.( Through Chowki ln\c\Qg\rg_'\sI(I(D,Delhi.) & o
O Hhe LG (Prison), Tihan Jail, Delhi/ New Dethi. i e /
S Uhe Secretaries, Bar Association, THC, PHC. KKD, Rohini. Dwarka & Saket Courls.\\b’?s'ﬁ.’fgmj/
Lock Lp Incharge, Karkardooma, Delhy, ™~ == e
Information Center, Karkardooma Courts, Delhi,

Videw Conference Room, Karkardooma Courts, Delhi.

i boruploading on lavers/Web-Site. #
Mo Office Order File,




